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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF SEPTEMBER 2021
sl Nature Opening | Inst./Reg | Restored | Backiog | Total | Backlog § Transfer Disposal| Total Total .
No. "aa"::““’ istration | Cases jlnstituted Institu | Disposal | Casesto | during i Disposal| Pendency Y
1092021 | resh during | Cases/Cc| tion [Cases/con| other the as on )
cases) the nverk vert cases| High Month 30092021 C
month | Cases Courtf : B
Tribunals
MAIN CIVIL CASES
1 lwp 52 0 1 1 ' 0 53 0
-2 |WA 453 57 57 52 52 458 0
3 {WPC 8034 508 4 1] 513 347 347 8200 3
4 |[WPL 1014 -5 5 15 15 1004 12
5 iWPS 15160 860 5 865 1 1015} 1016 15009 441
6 [WPT 562 38 1 39 2 20 22 579 0
7 |WPCR 2028 83 83 1 78 79 2032 4
8 WPPIL 230 19 1 20 13 13 237 0
9 |wpP227 1404 97 6 103 3 76 79 1428 1
10 |WPHC 6 ] 0 0 6 0
A |TOTAL (1 to 10) 28943| 1667 18 1| 1686 7 0] 1616 1623 29006 471
1 [FA 3004 17 10 27 15 15 3016 4
2 |FAM 616 1 4 5 2 22 24 597 0
3 |FAMAT}) 179 g 1 10 4 4 185 0
4 [SA 5042 48 5 53 8 8 5087 2
5 iMA 277 6 6 9 9 274 1
6 |MAC 7883 72 5 77 148 148 7812 L83
7 [|CR 284 g 1 10 12 12 282 1
8 MCC 142 89 1 1 91 74 T4 759 0
9 |COMP APPEAL 3 0 0 3 0
10 [COMP PET 15 0 0 15 0
11 |EP 4 ) 0 4 0
12 3TPC T2 14 14 4 4 82 0
13 |CONT 4826 106 1 107 64 64 1869 0
14 [ITA 4 4] 0 4 0
15 JARBA 235 4 4 0 239 0
16 |ARBAP 16 0 0 10 0
17 |ARBR : 71 3 3 7 7 67 0
18 TAXC 112 0 0 112 o
19 |REVP 200 15 15 1 15 16 199 ]
20 |CVLREF 1 0 1 1 0 0
B TOTAL{1to19) 20580 393 28 1| 422 3 0 383 386 20616 61
TOTAL (A+B) 49523] 2060 46 2 2108 10 0} 1999 2009 49622 532
MAIN CRIMINAL CASES
1 (CRREF 3 1 1 0 4 0
2 ICRA 14679 192 1 193 142 142 14730 43
3 [CRR 5281 126 2 128 6 66 72 5337 8
4 1MCRC 1257 1123 1123 1 1111 1112 1268 0
5 |MCRCAu/s 438 CrPC 101 195 195 196 196 100 0
6 |CONTR 6 0 o 6 0
7 jCRMP 3736 160 7 167 1 128 129 3774 17
g8 {TPCR 31 2 2 2 2 31 0
9 JACQA 2844 27 1 28 4 4 2868 1
C |[TOTAL(1%t09) 27938 1826 11 0| 1837 8 0| 1649 1657 28118 15
GRAND TOTAL{A+B+C) _ |
OF MAIN WRIT, CIVIL & 77461; 3886 57 2] 3945 18 0l 3648] 3666
CRIMINAL CASES
ENDE NCREASE
P e /77461 INCREASE (+279)
I‘“"_ Over 5 Years restored and | Over 5 Years disposal and o n Over 5 Years
VLR | Seaititied e | “budogdipontases’ | IR | oprm i
18754 21 607 18168 ~586
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